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tute of Medical Sciences and take such 
urgent measures as necesasry for the 
smooth running of the prestigious 
Institute. The faculty members of the 
Institute made valuable researches in 
the field of medicines and its good 
name should not suffer because of in­
ternal bickerings and politics of the 
Janata Party.
(iv) Reported inadequate Supply op 
RAW MATERIALS TO THE SMALL SCALE 

Sector in Punjab.
DR. BALDEV PRAKASH (Amrit­

sar) : Sir, I want to draw the atten­
tion of the House to a very serious 
situation that has arisen on account of 
the threatened closing down of fac" 
tories by the small scale sector in 
Punjab if adequate supply of steel, 
coal, furnace oil and other raw mate­
rials is not arranged by April 30. In 
a news item in ‘The Tribune’ dated 
24-4-1979 it is said that 50 per cent 
small scale industrial units have been 
forced to close down due to steep rise 
in the price of steel and shortage of 
other raw materials. As a result,
50,000 workers were rendered jobless. 
The industry is not in a position to 
pay wages to the workers and taxes 
to the Government. The small scale 
industrialists have threatened to resort 
to a Punjab Bundh if the Government 
failed to meet their requirements. The 
small scale industrialists of Haryana, 
Delhi, Rajasthan and U.P. too were 
ready to join them and give a call 
for India Bundh. It is a very serious 
situation and it not looked after seri­
ously by the Government may lead to 
grave consequences and even law and 
order problems. Government should 
take measures on mass footing to en­
sure adequate supply of raw materials 
at reasonable costs.
(V )  REPORTED TENSION AND PANIC 
AMONG M U SL IM S IN  K A L Y A N  ( M a H A - 
RASHTRA) DUE TO PROPOSED SH IV A - 

JAYANTI PROCESSION

SHRI G. M. BANATWALLA (Pon- 
nani): I rise under Rule 377 on a
latter of great importance and 
U1*gency.

There is mounting tension and 
Panic among the Muslim minority in

Kalayan and its adjoining areas in 
Maharashtra. A Shivajayanti pro­
cession is proposed to be taken out 
on April 28, 1979 with sinister insis­
tence to pass through the sensitive 
area of Bunder Road in Kalyan. 
Threats are general that a Jamshed­
pur will be enacted. Morbid anti- 
Muslim elements are at work. A  
number of panic-striken Muslim 
families are shifting out of the area. 
It is necessary that proper, adequate 
and timely steps are taken. In order 
that the anti-social elements are 
defeated in their sinister design, per­
mission be not granted for the pro­
cession at all, and especially for 
passage through Bunder Road. Fur­
ther as the S.R.P. allegedly a deplora- 
able record of partisan attitude and 
consequently does not enjoy the con­
fidence of especially the minorities 
the SRP be not deployed and more 
BSF and CRP should be posted. The 
Centre should take up the matter with 
the State Government immediately.
(vi) Reported non-availability of 
Railways Wagons in Andhra Pradesh

FOR MOVEMENT OP RlCE AND PADDY

SHRI K. SURYANARAYANA (Elu- 
ru ): Andhra Pradesh is predominantly 
an agricultural State and it is being 
recognised as the granary of the* 
South. The State has contributed' 
largely t© the food needs of the coun­
try by supplying rice to the deficit 
State during times of scarcity.

Now the Government of India have 
issued instructions to all State Gov­
ernments to maximise the procure­
ment of rice ignoring the targets fixed 
for the States for the Kharif season
1978-79 in view of surplus production 
of rice. All restrictions have been 
removed on the movement of rices 
within the country. Government have 
taken all these positive steps with the 
prime intention to provide market* 
for the paddy produced by the agri­
culturists.

The millers in Andhra Pradesh have 
purchased huge quantities of TJaddy 
hoping to export rice to other States 
as the percentage of free trade is in­
creased from 20 to 80 per cent Still 
nearly 30 per cent of the Kharif paddy
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remains with the agriculturists be­
sides the Rabi crop which has now 
rushed into the markets. But unfor­
tunately the rice millers as well at 
F.C.I. are placed in an extremely 
difficult position due to the non­
availability of railway wagons lor 
movement of foodgrains.

The rice milling industry in the 
State is in a very critical condition 
and is also threatened with the risk 
o f lacing extinction. I regret to bring 
to the notice of the hon. Minister of 
Railways that wagons are not at all 
provided by the Railways for transport 
o f rice. As a consequence several lakhs 
•of tonnes of* rice and paddy got stag­
nated in the mills. The millers are not 
able to pay cash to the growers. There 
are above two lakhs employees work­
ing under different categories in the 
rice mills which are participating in 
procurement programme.

There are more than 30,000 indents 
pending in the South Central Rail­
way for supply of wagons and out of 
this 20,000 indents are pending for 
more than 2 to 3 months in Vijaya­
wada Division alone which comprises 
o f the coastal districts of Krishna and 
Godavari Delta areas which are the 
main producing centres. The move­
ment of free trade from Andhra 
Pradesh is mostly to Kerala, Karnata­
ka, Maharashtra and West Bengal.

I request the hon. Minister of Rail­
ways to kindly take into consideration 
the gravity of the situation caused by 
the shortage of wagons and help the 
industry and rice-growers in Andhra 
Pradesh.

The following measures are to be 
undertaken urgently:—

(1) To alter *jy priority allotted 
for movement of free trade 
rice suitably to ensure supply 
of wagons in view of the de­
crease in percentage of levy 
from 80 per cent to 20 per 
cent and increase free trade 
percentage from 20 per cent to 
80 per cent.

(il) A  commodity quota of mini­
mum of at least 6 full rakes

of covered wagons and cover­
ed Box wagons per week lor 
movement of free trade rice.

(iii) Free supply of 0pen wagons as
and when the industry is pre­
pared to load rice in open 
wagons.

(iv ) Unrestricted movement should
be allowed to destinations in 
the States of Kerala, Mahara­
shtra, West Bengal and Kar­
nataka.

(v ii) Form ation or New M inistry in 
Bihar
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